Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: L.G. FIBRE PRIVATE LIMITED Date of Commencement of Liquidation: 12-08-2025; List of Stakeholders as on Date: 17-12-2025; Name of IP: NIHARIKA MAHESHWARI; Process
Number: 1; Last 5 digitof registration number: 14157

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid NA
insolvency
resolution

process costs

2 Liquidation costs NA
incurred till date

3 Secure(é_financial 1 127079595.32 1 124749595.32 2330000 Annexure 3
creditors

4 ~ Unsecured NA
financial creditors

5 Operational NA
creditors
(Workmen)

6 Operational NA
creditors
(Employees)

7 Operational 4 31556406 1 31537073 19333 Annexure 7
creditors
(Government
Dues)

8 Operational NA
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

158636001.32 156286668.32 2349333


https://ibbi.gov.in//uploads/claims/2025-12-17 12:05:47-c2c09b7f2868d2bbf839b4c66565103a.pdf
https://ibbi.gov.in//uploads/claims/2025-12-17 12:05:48-5c06efcc1d4482d2270351a1e88a6d82.pdf
http://www.tcpdf.org

